Annexure 7

Name of Corporate Debtor: Rohtas Bio Energy Private Limited;
Date of commencement of CIRP: 16-04-2026; List of creditors as on: 22-05-2026

List of Operational Creditors ( Statutory Dues)

(Amount in X)

Sr. Details of Claim Details of claim admitted Amount of | Amount of [Amount of [Amount of claim
No. Date of Receipt Amount of Amount  (Whether |% voting |contigent any |claimnot |under R .
Name of Creditor (DD/MM/YYYY | Amount claim Nature of |covered by|related sharein [claim mutual [admitted |verification emarks, |
. any
claimed admitt ed [claim guarantee |party? CoC dues
NA NA NA NA NA - NA NA NA NA NA NA NA
0 0 - - - 0.00% - - 0 -| -




